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Central Administrative Tribunal
Principal Bench, New Delhi.

MA 53/94
0A 2369/93

11th January 1994

Hon'ble Vice Chairman shri NV Krishnap

Hon'ble Judicial Member Shri B3 Hegde

1. Shri Yogesh Wadhwa, IRSE
presently posted as cecretary to
AGM, Northern Railway, New Delhi
resident of Panchkuian Road, New Delhi.

2. 3h MG Banga
3. 5Shri sanjeev Lohia
4, ohri AK Srivastava

5. Shri AK Pandey

(Applicants2 to 5 are C/o Applicant No.1)
esessApplicant
By shri 3andeep Bhalla, Advocate

Versus

1. Unicn of India, Through secretary,
Railway Board, Rail Bhawan,
Rafi Marg, New OUdhi.

2. General oecretary, Indian Railuay
Promotee Ufficers's Federation, Roum No.268
Rail Bhawan, Rafi Marg, New Delhi.

48 secretary, Union Public servicewCommissicn,

Dholpur House, 2hahjahan Road, ew Delhi.

Through General Manager, CentralRailuay,
aroda Houss, New Delhi.

5. Shri GK Pathak, §EN
Thpough General "'apager, Central Railway,
V.T. Railuway station, Bombay.

By ahri Ps Mahendru with .. .flespondent

3h:i PH Famachandani, Advocztes

C RDER(Oral)
Hon'ble Vice Chairman 3hri NV Krishnan

LR

The applicants have filed an MA 53/94 seeking permission
to withdraw this OA, In the cdrcumstances ment icned in thes MA
the MA is allcwed. Permission is granted to withdraw the OA
with an opportunity to the applicants to File,originl application

in the Tribunal which has jurisdiction in the matter., The

UA is dismissed as withdrawn. No costs. ‘fz :
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